(b) and (c) Each and every case of compassionate appointment is finalised expeditiously.
All other dues and facilities, as per rules, are also arranged on a priority basis.
Ongoing projects in Orissa
3163. SHRI BHAGIRATHI MAJHIL: Wil the Minister of RAILWAYS be pleased to

state:

(a) the total number of ongoing projects and survey completed projects in the State of
QOrissa; (h) whether there is time limit for completing these ongoing projects in the

State;
(c) ifso, the reason for delay in completion of the ongoing projects; and

(d) whether Government would provide the funds to the long pending survey completed

projects of the State to start them immediately?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED ): (&) to
(c) 5 new lines, 2 gauge conversion, 12 doubling projects are in progress in the State of Orissa.
5 Nos. of surveys were completed during the last three years in Orissa. Timely completion of
projects depends upon availahility of resources and other factors. In some projects, delay is on
account of land acquisition, adverse law and order conditions, local resistance where land has
been acqguired for want of adequate compensation and slow progress by the contractors. The
projects are being progressed as per the available resources. However, / projects are likely to

be completed during 2009-10.

(d) Funds are being provided to those projects which are taken up after completion of

survey.
Manned/unmanned railway crossings

3164. DR. GYAN PRAKASH PILANIA: Will the Minister of RAILWAYS be pleased to

state:
(a) the number of railvay crossing in the country; manned/unmanned, category-wise;

(b) the total number of accidents at railway crossings, during last three vears, category-

wise;
(c) the passengers and others, killed/injured; category ~wise;
(d) the compensation paid thereof; and
(e) theroadmap for converting unmanned to manned crossings to minimize accidents?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED):
(a) Number of manned/unmanned level crossings in the country as on 01.04.2009 are as

under :i—

185



